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MR. CHAIRMAN: The hon. Mem-
ber may continue on the.next occa-
sion. As the time has been extended

for this debate, this debate will go
over to the next sesslon.

17.30 hrs,

HALF-AN-HOUR. DISCUSSION

DxvELOPMENT ©OF NucLzarR WEAPONS
. For DEFENCE OF THE CQUNTRY

MR. CHAIRMAN: We now take up
the Ha].t-nn-ﬂom‘ Dtscusswn Shri
Samar Guha. - .

SHRI SAMAR GUHA .(Cimtai):
Mr. Chairman, Sir, it is a matter of
surprise as also apprehension. that
when such an important mb]ect, the
development of nuclear weapons for
defence of the.country, is being dis-
cussed on the flor of the House, none
of the senior Ministers, either Shri
Jagjivan Ram or Shri Vidya Charan
Shukla, is present here.

.THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CH.&RA'N SHUKLA): I am
‘here. ’

'SHRI SAMAR GUHA: . Sir, when
ever thére is any news about the
about
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continental or continental  ballistic
missiles, there is a flash of news in
our country, big headlines in our
papers. Recently, also, our Atomic
Energy people took much pride be-
cause one of the latest, the 15th Chi-
nese nuclear blasts, was first detect-
ed through our instrument of Ato-
mic Energy.

Whenever the question is raised,
what about the threat from our nei-
ghbeur who is getting itself equipped
with dern. mucl P what
is the basis of our security, we hear
certain heroics from our Defence
Ministry. Every time, they say, “We
h#ve got adequate preparation to
meet any contingency from any side”,
meaning even from the side of China.

Such an assurance is utter non-
sense. It is a bluff to the counmtry.
Anybody having even an elementary
knowledge of AB.C. of nuclear wea-
pons knows that if China unleashed
any nuclear attack on the northern
complex of our defence, the whole
of our northern complex of defence
can be knocked down by China
within a few minutes. I~ used the
word “heroics”, but it is worse than
heroies to assure the country that
by our mere conventional weapons
we can meet the challenge of any
potential enemy, of any potential ag-
gression with nuclear weapons or
conventional type nuclear weapons,

We must remember that today the
word “political power” has become
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mailing the whole world community
by having certain detente - between
themselves to wield all political po-
wer through nuclear power, both
China and France are doing service
to world community by trying to
break that monopoly over nuclear
weapons. We should desist from
condemning either China or France
for the reason that we should not
block our option for the future for
developing nuclear weapons for our-
selves. What is the latest position in
the world? From 1956 to 1973, USA
undertook 478 nuclear fests or nu-
clear blasts, Russia—232, Britain—22,
France—47 and China—15. These two
big powers....

PROF.
(Rajapur) ;

MADHU DANDAVATE
We blasted their test.

SHRI SAMAR GUHA: These two
super powers have developed a peculiar
kind of logic for having monopoly over
nuclear weapons. The super powers
have conveniently brain hed the
people in this and other countries into
believing that nuclear weapons are
moral for them but are immorsl for
other countries. In their hands, these
nuclear weapons become deterrants and
constitute the bulwark of peace but
nuclear weapons in others’ hands, ac-
cording to their logic, will lead to a
holocaust, a dangerous arms race, etc.
It is a tragedy that twenty-six years
after the imperialistic rule over us, we
are being driven to believe in  this
kind of logic.

We have to understand to-day that

synonymous with the word “nuecl

power”. The five countries which
really wield politieal power of the
whole world today are the nuclear
powers,—America, Russia, China,
France and UK. Our Government
has done quite well by not signing
the non-proliferation treaty. But I
could not understand why our coun-
try also joined the chorus of con-
demning the latest French nuclear
tests.” I feel, with the nuclear mo-
nopoly - of “‘supér powers in black-

the pt of warfare or the military
science has undergone a radical change.
The concept of conventional warfare
is increasingly becoming obsolete.
There are two types of nuclear weapons
which have been developed by the
super powers. One is the strategic
nuclear weapons and the other is the
tactical nuclear weapons. The strategic
nuclear weapons are likely to be uqe'!
through the mechanism of

eithér continental or mtermtinenta!
with warheads, multi-warheads even,
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and they have also equipped cer‘._a\ﬁn
other gadgets like sub-marines with
{hese nuclear weapons which  could
create disaster. It has also to be re-
membered that there are tactical nue-
lear weapons also. Tactical nuclear
weapons mean atomic weapons of the
Hiroshima type. Not only so, these
tactical weapons are being converted
into some kind of conventional wea-
pons by the I\fATO and the Warsaw
making nuclear

powers. They are _
guns, atomic mortars, ete. These
tactical nuclear Wweapons are now

being employed for the conventional
warfare. Not only so, the laser beam
is being used to trigger off such
nuclear weapons.

As 1 said, the concepts of tactical
war. tactical weapons and the conven-
tional war have undergone a radical

So, even if there is any con-

change. ] is
ventional war between India and its
meighbours, 1 mean the neighbour

equipped with nuclear weapon_s, then
they may mnot use the strategic wea-
pons against us but if they use even
fhe tactical nuclear weapons in a con-
ventional war. 1 do not know what is
the answer that our country has. AsI
said, we may have many heroics but
the answer is, 1 repeat again, within
a few minutes the whole of our nor-
thern complex of defence can be
knocked out by China and at such a
critical situation we can surrender at
the feet of the super pOwers, but no
super power will come to our rescue.
This is the position of our country.

We are talking from a very high
pedestal with a peculiar posture that
we are a nation believing in  peace
and. therefore, it is our moral princi-
ple that we do not want to go into
developing nuclear weapons. This is
like the logic of a eunuch preaching
the morality of brahmacharya or this
is like that kind of debate on discri-
mination of violence and non-violence
when a fish-eater argues with a meat-

eater that ‘I am more non-violent than

you are’. If we use the conventlonal
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weapons, then what right have we to
say 'No, we will not use tactical nuc-
lear weapons on ethical ground? Tacti-
cal weapons include nuclear weapons
also as part of recent developr_meﬁt Qf
the concept of conventional weapons.

I know it is not easy to go into the
development of nuclear weapons over-
night. In this House I have raised
Debate on nuclear blasts and nuclear
weapons many times. For the last
three years the Government said that
India has undertaken the policy that if
need be, for the peaceful purposes,
India will undertake nuclear blast test.
But uptil now no preparations were
made. For the last three years no
preparations were made, for it no re-
asonable arguments were given. The
question of ecology or identification of
geological strata is oftén revised. We
have not yet undertaken any  pre-
liminary experiments just to get our-
selves acquainted with the nuclear blast
technology what to speak of using it
for effective purpose. It is very clear
to us that the fissile materials or the
nuclear fuels that we get from Apsara
or Tarapore or from Ranapratapsagar
cannot be used by us, because, we are
bound by the contract with Canada.
We cannot use this material although
we have the capability, if we can, if
we wish, if we dare. We have the
capability for making at least one
dozen and a half of Hiroshima-type
tactical nuclear weapons. We have
that much of fuel resources. But we
are not free. But we have no free
fuels, That point must be clearly un-
derstood, this is the main reason why
Wwe are not in a position to under-
take preliminary nuclear blast test,
The country should not be hoodwinked
by saying that we can do it, but for
ecological, geological and other reasons
we are not undertaking it.

There was a national debate In
the year 1970 on nuclear weapons. This
debate was organised by the Parlia-
mentary Scientific Committee as also
the Institute, of Defence Studies and
Analysis. Those who participated
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there included Members of Parlia-
meni, eminent scientists, academicians,
ex-servicemen etc. The overwhelming
opinion, barring from a minor few, was
that India should go to develop nuclear
weapons and for that we should make
a start, we should start with the pre-
paratory works to set up allied indus-
1rial and technological complex.

I am not advocating for any sort of
crash programme for developing tacti-
cal, what to speak of, strategic nuclear
weapon.

Some people say, is it possible for a
country like ours to develop nuclear
weapons from the economic point of
view? I will not go into much argu-
ment about it, but I want to say this.
Is it not an utter shame for any one in
this country where black money trans-
actions were well worth Rs. 7000 crores
four years ago and above Rs. 10,000
croreg now, (and consequently the tax
evaded may be of the order of Rs. 1500
crores per annum) and where the
smuggling is of the order of Rs. 400
crores per annum, to say, ‘this coun-

try cannot afford a weapons  pro-
gramme for economic reasons'? Any-
one who repeats this argument will

condemn himself as one who has no
commitment to the nation and its
security and who valueg superficially
the sovereignty of this country.

Sir, soon after the seminar mention-
ed earlier, Dr. Sarabhai prepared a
Ten-year Profile for Development of
Atomic Energy in our country. In
this House we don't get any op
portunity to discuss the nuclear pro-
gramme.

Sir. I was a Member of the Atomic
Consultative  Committee for many
years. I do not know why, this year,
1 was dropped. I raised the question
again and again and for the last four
years, it is being dodged once and
again. Dr. Sarabhai is no more with
us. He wanted to quickly adoot the
draft 10-year Atomic Profile for creat-
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ing reguisite  background, a certain
technological background had to be

created. And for that Dr. Sarabhai's
Ten-year profile—Ten-year Atomic
Plan—had to be adopted. Uptil now,

it has not been done. [ request once
again the  Minister of Defence—of
course he will say that it is not his
subject. but to us, it is a more im-
portant point—to understand when the
draft plan will be accepted. Anybody
having the knowledge of Nuclear
Science would want to know the dif-
ference between the blast for peaceful
purpose and the blast for developing
tactical or strategic nuclear weapons.
They will say that the distinction bet-
ween the two is like the distinction
between twedledum and tweedledee.
If you adopt the experiment for peace-
ful purpose, the next day you can de-
velop the same technique for develop-
ing nuclear blast and if possible, the
nuclear weapons. For many years
this plan has been dodged. The tra-
gedy is that India is known to be the
13th nuclear power country of the
world. And you will be ashamed to
know that the criticality of the first
Chinese Reactor was after India's
India's reactor reached criticality
much earlier than China. Where is
India to-day and where is China?
What are the reasons for this?

MR. CHAIRMAN: Now you will
please conclude because you are going
towards China.

SHRI SAMAR GUHA: I am con-
cluding now. I know that we are
not in a position, although we are being
bluffed, of being told this categorically.
We should be fold clearly as to why
we are not able to do this. Is it due
to restrictions imposed on the nuclear
fuel that we are preparing? We are
preparing nuclear fuel in Apsara; we
are preparing in Tarapur; we are also
preparing it in Rana Pratapsagar but
we are not free to use them. You
should say categorically that it will
be used for the peaceful pursose only.
But, we cannot undertake the nuclear
experiments—underground blast.
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About Ranapratap Sagar, Second
Phase or even Kalapakkam, we are
again not free. The French is coming
in for Kalapakkam Project. I do not
know whether we will be free to get
the Canadian aid for Ranapratap
Sagar-II phase. It is absolutely
necessary for the development of
nuclear weapons at least for our
future generation, a certain technolo-
gical complex has to be developed. 1
know that within a few years it is not
possible to prepare the tactical
nuclear weapons, what to speak of
strategic weapons. We cannot even
prepare the tactical nuclear weapons.
I once again urge upon the Defence
Ministry to create a pressure upon the
Ministry of Planning at least to see
that the profile that was prepared by
Dr. Sarabhai be made use of and
prepare a background of atomic tech-
nological complex for development of
nuclear weaponry. If we choose the
option of development of nueclear
weaponry for our country, at least a
ten year profile that was prepared by
Dr. Sarabhai should not be made to
be dodged indefinitely but it should
be accepted by the Planning Commis-
sion and grounds prepared so that if
there is any necessity, India can go
to the extent of developing the nuclear
weapons,

oY gEET W (qr9T): feeE
A5 SFIAEY AT {7 $5EeqT U
fews w@dfm gz onfafes %2
AT wmaa s feefw g fFara
O FI G Aw awA ArfeQ | A
W 94 ¥ eviafmes §, 9 3w @
F AT W@ § ) gH fadqaa § 360
A T W A E g7 AE ? @ gy
f& ag aria & f gon aw amr fgan
¢ 7 Wi ag Fifs § 90 g ag wAw
7 Fifg 1| ww T4 1 77 6906 HEC
& F1 qvH @w FAET AW A gftz
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#fgard 7w ¥ i Ewfafrra €, fom
F1 A ¥ g3 gy e g A Ay
T arg ¥ Ao § 9 MT A WG F
T fory w2 & fone o T w91
oa § P oar = o 5g awed & fE
g <fora & R F 1 &, 99 FRA
F &0 g w1 qg wiww gt fw i
TFT T AIAT & GHAT SF0 a7 W &)
T & weg faw srft, o 2@ 9%
fasiz #v8 § a1 X 4 av @3 gwr
e ?

PROF. MADHU DANDAVATE
{Rajapur): Sir, according to rules,
I will ask only three specific questions.
Firstly, the question of expenditure
is always brought into the picture.

As far as atomic weapons are con-
cerned, I would like to know whether
the Ministry is aware of this fact that
the paper on atomic energy prepared
by late Dr. Bhabha has catogorically
stated that the total expenditure that
is likely to be incurred for the pro-
duction of a stock-pile of fifty atom
bombs of 2 mega ton weight iz likely
to be Rs. 10 crores and that for a
similar stock-pile of 50 hydrogen bomb
with 2 mega ton weight we will incur
an expenditure of Rs. 15 crores.

Secondly, I would like to know
whether Government would be inclin-
ed to accept the fact that whether we
go in for harnessing of atomic energy
for nuclear technology or for manu-
facture of weapons, since the initial
gix or seven processes are gquite
common, we can keep our nuclear
options and proceed with all the initial
processes so that, keeping the nuclear
options open, at some stage if we take
the decision then in that case that
option would be feasible.

Thirdly, whether we decide to go in
for nuclear weapons or not, should
we go out of the way to assure our
neighbours that we have made up our
mind not to go in for any nuclear
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weapons and in a wgy give them an
assurance of safety and security or in
the alternative, should we give a
feeling to our neighbours that we have
kept our nuclear options open, and if
we so0 choose, at some stage, we may
go in for manufacture of weapdm?

! foame fag (g97) : awwfa
ST, mrorfas et & fawfor & o
¥ gaT g w AT A f—amd
g § AN 99 qqE F F8 —
() &< () 9 e T R
T ¥ 59 TFT FT AR IFC AGA
uF F7aa 77 faar fF w9 7 g7 qo-
fox weai & frmior &Y 705 s @Y
& 1 & A § gwrd Afa mf #
fifa 2, g wifa ¥ favare @ §,
afe gardr Aifa foie e &, aord,
wifedt a3 | &tF FEAT 59 <A F 7o
T FT KW FL @&, F9 qrieeae
oft Fferer F wwan , wifE arfvearT
A oL il o &, gen T wE @ e
g ot WAt & famior &7 57% &
TEY AT | T AW F AT AU TR
€ o & g e =g A §w
g & fr g ww=r w=8 i, afe
9 ¥ FEvg NI WAL H v agar
@t @ feafa ¥ @ gwrd A
argdr ifs gw w@ N sk T ¥
st AR emm T ?

# g o Qa frqad S| g—
&1 gFaT 2 AW F qF T @A g, g9
FAFT RN A FL, AT arva F
qHEer awa ¥ gar g, FHAr M
TAMFT FT AFTEAT TGl grav g | Fafed
# gear wigwn § 5 w9 gl w=
urifaw wEl A1 GRS SR BT
WES § O 99 wEEe 8 T g
431 =T g § wv A !
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fegfa Gt = 1| AT mfas feafr
¥ AR ge @ 7w ¥ fadew ¥ folr
T T w1 & fad dae § feaw
now fedee ) @Y 3 | 35T Hgwe
a @A ST &, /e gww
Argver @ B g1 W] g 7 fan # ww
@ @ § | gl wfas foala s
T g W I F AT gH e ¥
for 39 =T HT WA FEAT TG &
7 WG TEAF AET § ¢ BN T 91T &
72 fv g0 wofes el &1 ST
76 w4 Afe FAFE @aT w0 F
N8 A g wifgd @ifs 9@ w=-
A A g IEH A A &6 |- §
ST AT § ATETHL TF A2 H
AT @A gt g ?
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SHRI C. K, CHANDRAPPAN.
(Tellicherry): Considering the fact
that there are million of people in
this country who are unemployed,
illiterate and hungry, what will be
the preference of Government in rela-
tion to spending money? Will it be
for nuclear weapons or for meeting
the basic necessities of our people?

Secondly, an impression has been
given here that political power is
synouyiaous with nuclear power, a
very strange philosophy, I should say.

'SHRI SAMAR GUHA:
reality today.

SHRI C. K. CHANDRAPPAN: He
may think so. I do not agree.

The fact has been so much revealed .
in. the morern world—recent experi-
ence of mankind confirms this—that
a nuclear power armed to the teeth
like the US could not defeat a small
country like Vietnam with all their
nuclear threats. Even though they
seat a nuclear-powered. aircraft
carrier to the Bay of Bengal, it had
no effect on the people of Bangladesh
and their liberation struggle. These
are all facts of life

It is the
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Thirdly, what exactly are Govern-
ment’s plans in relation to the use of
nuclear power for peaceful purposes
and devleopment? Lastly, what will
be the attitude of Government in
signing the nuclear non-proliferation
treaty?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): The
hon. members who have pleaded for
our copying the Chinese example as
far as nuclear weapons are concerned
should be quite clear in their minds
that once we start copying China in
this respect, the copying will not end
there.

SHRI SAMAR GUHA: 1t is not a
question of copying, but of assuring
out national security. It is the reality.
I have not said ‘copying’.

SHRI VIDYA CHARAN SHUKLA:
Let him hold his patience and listen
to my arguments. He has been saying
that China has done it and we should
sale do it.

SHRI SAMAR GUHA: No,
talked about assuring our
security.

I only
national

SHRI VIDYA CHARAN SHUKLA:
I am only trying to impress on the
hon. member and the House that if
the Chinese have done certain things
in their defence strategy, if they have
undertaken a certain nuclear policy
and development, they have done so
against a certain background of the
economic policy, social structure and
political system they have evolved
for themselves. The defence policy or
the policy of developing nuclear
weapons followed by China cannot be
divorced from what she has done in
other fields. Therefore, when we are
looking at this, I would request hon.
members to look at it from the view-
point purely of our national interests.
‘We should take into account what we
are and what we are going to be, what
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our national aims are. Are our
national aims thg same as China’s?
What is our national aim? Of course,
we want to defend and protect our-
selves; we do not want to submit to
nuclear blackmail of any kind. We
are not looking for a nuclear umbrella
from any other country. But the hon.
member must realise that after the
most barbaric happenings in human
history perpetrated on Hiroshima and
Nagasaki, not one war has been won
by those nations who possessed nuclear
weapons against other countries who
did not possess them; they have
always lost that war. You can see
the logic of the situation (Interrup-
tions). We must see what kind of
situation we face here and what are
the situations we are likely to face.

18 hrs.
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It is very easy to say that we should
have nuclear weapons but if they go
deeply into the question and not con-
sider it in a superficial manner, I am
quite sure that Profs. Samar Guha
and Dandavate and many other know-
ledgeable and intelligent members
will come to the same conclusion that
Government have come to, that we
must have a practical and pragmatic
approach to this problem.

I am quite one with Prof. Dandavate
when he says that we should keep our
nuclear options open. We have; we
have not closed them. We have
joined no such treaty which bars us
from taking another view at any time
we like. What we have stated in the
House is our present policy. The
present policy is dictated by the short
term and long term national interests,
My time is very limited and I do not
want a running commentary from
Shri Samar Guha. ... (Interruptions).
He should behave with the dignity
which he always maintains in this
House. When he was giving his
views I did not interrupt him and I
am now giving my views.

MR. CHAIRMAN: I would remind
Shri Samar Guha that when he was
speaking Members who did not agree
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with his view did not interrupt him
and now he should not interrupt the
Minister. If any pertinent question is
left unanswered we shall see after-
wards.

SHRI VIDYA CHARAN SHUKLA:
I am pleading with the hon. Members
who want India to go in for nuclear
weapons to consider this matter
deeply. If they are particularly in-
terested I offer to arrange a meeting
with our scientists and experts and we
can discuss this matter thoroughly.
They can put forward their viewpoints
and scientists and other experts can
put forward their viewpoints. These
are not matters which could be dis-
cussed publicly in detail. I was say-
ing that our policy was to keep ou:
options open and use nuclear power
for peaceful purposes.

The basis of our security has heen
questioned. everybody knows the
basis of our security. If you go to the
root of the matter the point is not
whether we possess nuclear weapons
or not. Really the industrial and
economic strength of the country is
the basis of the securily of mnation.
Only after that other thing comes. I
cannot accept this argument that we
can be coerced by nuclear black-mail.
Taken to its logical conclusion it
would mean that any country which
has any difference of opinion with a
nuclear power must develop nuclear
capability of its own. Otherwise it
must submit to the nuclear black-
mail of those countries. It is not and
it cannot be the situation in the
modern world. Therefore we do mot
accept the theory that China can
blackmail us by developing nuclear
capability.

The cost factor has been referred
to. That is not an extremely impor-
tant consideration. If national
security and national interest demand,
any amount of money can be spent.
But since this question has been raised
I should point out that a team of ex-
perts appointed by the United Nations
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which went into this question to find
out the minimum cost for acquiring
a credible nuclear force reached the
conclusion that for acquiring a modest
or elementary nuclear capability 1700
million dollars will have to be spent
by a country. That is the opinion
of experts, not of countries which are
interested in keeping other countries
non-nuclear,. ...
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PROF. MADHU DANDAVATE:
Dr. Bhabha's figure excluded the
delivery system.

SHRI VIDYA CHARAN SHUKLA;
U am not going into Dr, Bhabha's
figure, I do not know whether the
figures quoted by hon. Members are
rorrect or incorrect.

PROF. MADHU DANDAVATE:
That was the paper read in the Geneva
LConference,

SHRI VIDYA CHARAN SHUKLA:
That was a long time back. This
matter, besides, is not dealt with by
me and therefore, I cannot either con-
firm or deny the figure that he quoted.
1700 million dollars is the cost that
has been estimated, Apart from this
initial cost. if we want to keep pace
with the technological adva
we have to spend increasing amounts
of money. Then to develop and main-
tain a delivery system is even cost-
lier. Once you start riding the tiger,
you cannot get off. I dare say that
if hon. members who understand
these matters go into the long-term
cost, they themselves will realise that
it does not appear advantageous today
our country to embark on this policy
of nuclear armament. Therefore, at
least for the present, it does not
appear to us that the policy advocated
by Prof. Guha will be in the national
interest for us to follow. I am not
taking the plea of morality; I don't
think anybody should take that plea
fere. The main thing is the question
of national security. Every other
consideration is subordinate to it
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Therefore, even on these two con-
siderations, ] am justifying the present
policy because on these considerations
alone our present policy is based.
Therefore, I would say that the policy
we are following today is the best
policy in the circumstances. It is not
jeopardising our security nor are we
submitting to any kind of blackmail
either present or future.

Suppose for argument’s sake we
develop some kind of nuclear capabi~
lity and spend several billion dollars
worth of money every year. We may
never use it. Probably that is what
is likely to happen; just ag other
nations have not been able to use it
after 1945, we also may not be able
to use it. After spending hundreds
of crores every year on developing
and maintaining the delivery system,
etc., still the conventional army,
navy and air force cannot be given
the go by. They will also have to be
developed and maintained intact. I
do not think it is the argument of any
hon. member that once you develop
nuclear capability, we can write off
the army, navy and air force. So,
maintaining this defence budget
which is already quite heavy plus
developing and maintaining a nuclear
delivery system in case we embark on
it, is something which I do not think
is in national interest. I would
earnestly plead with hon, members
not to be guided by sentimental
reasons. They must take the hard
facts of life into consideration. They
must take the international situation
into account. They should see the
history of nuclear weaponry, how
those who have nuclear weapons are
faring, how even countries like U.K.
and France have fared in the race for
nuclear weapons. Their economy has
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had tremendous burdens and they are
falling out of the race today because
they feel it is not in their national
interest to keep on doing it. France
has recently exploded some nuclear
device and, as the hon. Members
know, our Judge in the World Court
voted against this blast not only
because of moral considerations but
because of practica] considerations.
We feel that the present policy that
‘'we are following is not only in the
national interest but it is in the best
interest of all concerned in the world.
Our national security and national
interests are not at all jeopardised by
the policy that we are following at
present.

SHRI SAMAR GUHA: I am thank-
ful to the hon. Minister that he agreed
with me that the options should be
kept open. But we cannot develop a
nuclear weapor. suddenly within a
year. Dr. Sarabhai prepared a ten-
year profile for the development of
atomic energy in this country. I want
to know what steps the Government
is going to take to carry out the ten-
year profile that wag prepared by Dr.
Sarabhai. The estimates given by the
United Nation experts are absolutely
irrelevant to Indian conditions; it is
much less according to the Indian
experts. May I know whether the
attention of the Government has been
drawn to that opinion given by Indian
experts and atomic scientists?

MR. CHAIRMAN: The
stands adjourried to mee:
11 AM. on Monday.

House
again at

18.13 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Monday,
August 27, 1973/Bhadra 5, 1895 (Saka)
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